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WP No, 180C6/79

Applicant
S, Naraﬁuygg, Vs, 1) The Se€retary,
Cemnmunics¥ion Asstt., inistry eflCavil Aviatien
To Civil Avieation end Tourism,
Depertmnent, . Hew Delhi,
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Bancalere-17. 2} The Director General of
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! - SUBJECT: Sending copies of Order passed by the Bench in

Application No. 223/8¢(T) (VF o, 1B0CE/7S)
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Please find enclosed herewith the copy of the Urder/
Intexim Crder passed by this Tribunal in the above said Application
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CATED THIS THE 20IH CCTCBER 1986

Fresent : Hon'hle UL, Justice K.,S, Futtaswany,

Vice Chaoix.acn,

S5, Nerasavye,
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